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JHARKHAND STATE POLLUTION CONTROL BOARD & ORS.

...Respondents
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BEFORE THZ NATIONAL GREEN TRIBUNAL

EASTERN ZONE BENCH, KOLKATA
IN THE MATTER OF:
Original Application No. 181/2023/EZ
(Earlier O.A No. 704/2023/PB)

In re: News item appearing in Dainik Bharat dated 02.11.2023 titled “IN RE
NEWS ITEM APPEARING IN DAINIK BHARAT DATED 02 11 2023 TITLED THE
GAME OF ILLEGAL SAND MINING INTENSIFIED AFTER ADMINISTRATIVE

CURBS”
...Applicant
-Versus-
JHARKHAND STATE POLLUTION CONTROL BOARD & ORS.
...Respondents

AFFIDAVIT FILED BY DISTRICT MAGISTRATE, BOKARO, JHARKHAND, (i.e.
RESPONDENT NO. 2 HEREIN).

|, _RAVIL KUMAR SZNGH , son of _AKMELESH kumpr  SPN6Xed about

32 vyears, by Religion - HZNDV by Occupation - Service under Government
of Jharkhand in the office of Distrit Magistrate, Bokaro, Jharkhand, having office
at DISTRICT MINING  OFFZCE, RokAZD | Jharkhand, do hereby

solemnly affirm and state as follows:

1. That, lamthe DESTRFT  MIwZNG OFFFeER, RokALO Jharkhand,

and that | am aware of the facts and records in the instant case and have
gone through the allegations and contentions in the Original Application

as such | am competent to make and affirm the instant Affidavit.

2. That, | am a law-abiding Citizen of India and very much respect the
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3. Thatin pursuénce and in compliance to the order dated 20.02.2025 of the
Hon'ble Tribunal in the instant Original Applicétion this Affidavit is being

filed by District Magistrate, Bokaro, Jharkhand, Respondent No. 2 herein.

4. That this affidavit is being filed for bringing necessary facts and statements

on record for just and proper adjudication of this case.

5. That in compliance to the said order dated 20.02.2025 passed by this
Hon’ble Tribunal, on the instruction of District Magistrate, Bokaro,
Jharkhand, the District Mining Officer, Bokaro has provided the details of
the name, address and particulars of the alleged violators involved in
illegal sand mining, to the Jharkhand State Pollution Control Board vide its

Letter No. 257/Khanan/Bokaro dated 25.02.2025.

A photocopy of the said Letter No. 257/Khanan/Bokaro dated 25.02.2025

is annexed herewith and marked as Annexure - A.

. That, this Affidavit is filed bonafide and in the interest of justice. It is

; " therefore prayed that Your Lordships, may kindly be pleased to accept the
| Tif instant Affidavit.

required, as per direction of the Hon’ble Tribunal.

8. Istate that the statements contained in paragraphs Nos. 1 to 4 are true to
my knowledge, the statements contained in paragraph No. 5 is true to my
information derived from the official records of the case, which | verily

believe to be true and the rest is/are my respectful submissions before this

Hon’ble Tribunal.
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VERIFICATION

|, RMVL EOMAR  S206H  <on of A 1PUESy EUVMAR %gd about

3 2~ years, by Religion - HFNDV , by Occupation - Service under Government
of Jharkhand in the office of Distrit Magistrate, Bokaro, Jharkhand, having office

at _ DISTRICI— MPNINVG OFFL £, BokARD |, Jharkhand has filed this
instant Affidavit on this the day of April, 2025.

Rowt._Jowr e ,&y‘v
Deponent
Identified by me:

Advocate
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